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CENTRAL ADHINISTRATIVE TRIBUNAL
JAIPUR BENCH,
. JAIPUR.

O.A. NO. 81/98

1. Faran uingh) /¢ Ehri Eudh ulngh, aged about 43 .

years, at present employed on the post of Sr.Arti-
‘san Fhallasi, under Loco Foreman ftulera, Jaipur
Division. -

2. Manmohan, S/¢c. Ehri Mahezh Frasad Sharma, .
, ~aged about 42 years, at prezent employed con the
post of Senicr Artisan Khallasi, under Loco Poreman,
Fulera, Jaipur Division. ‘ )

3. Surendra 2ingh, 3’c Zhri Ram Bharosi, aged about
: 492 years, at prezent emplcyed on the post of Zenior
Artisan Khallasi under Loco Feoreman, Fulera, :
Jaipur Division.
_ ... Applicants.
VERSUS
1. Mnicn of India, through General Manager,
‘Western Railway, Churchgate, Mumbai.
2. Divisional_Railwa% Manager, |
‘Western Railwvay, Jaipur D1v151on,
Jaipur.
2. ‘Senicr D1v1°1unal Mebhanlbal Englneer .
Western Railway, Jaipur Division,
-Jalpur. _
For lp@libd 1k . Mr.éhiv Fumsl - - --Respondents.
For Respondents eee Mr.R.G.Gupta
Date of Decision : 25.1.2001
‘CORAM :

‘ HQH'BLE MR.S.F.AZARWAL,JUDICIAL MEMEER

HGN'BLE MRE.A.F.HAGRATH,ADMINIZTRATIVE MEMEER.

-

"~ PER HON'BLE MR.S.K.AGARWAL :

F

In thiz 0.A. filed under Sectisn 19 of the Admini-
strative Tribkunales Act, 198F applicants make a prayer to
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(A.P.NAGRATH)

direct the reapcndents to grant pav scale ¢f Rs. 950-1500
wee.f. 9.9,1992 and also to grant difference ¢f pay with

all consejuential kensfite. The case of the applicants is
that applicants have already cleared the reguired formali-

ties and jurniors to the applicants have already Leen
rrometed in the pay scale of Re.950-1500, thereiore, appli-
cants are alsc entitled t=o the pay scale «f Re.950-1500.

In the reply filed by the respcndents it has been
made clear that the post of Fitter srade-III were surren-

dered and staff was declarad as surplus. It is also made
clear that no junicr to the applicants were promoted. It

is also stated in the reply that due to closlrgof Steem
Loco & 2

hades and Gange Conversion all the pasts of Fitter

Grade-111I were surrendered, therefore, matter of promotion

«f the applicanta could not ke procceeded. There is no re-

joinder of the contention of the respondents in the reply.

2s due to closiw of Steam Loco Shades and Gauge
Conversion the post of Fitter Grade-III were surrendered
and no junisr to the applicants have hesn promoted, there-

fore, in cur considered view applicants having nc case for
interaference ky thisz Tribunal. Therefare, this C.A. is

deveid of any merit and liakle tc ke dismissed.
We, therefcre, dismissed this C¢.A. having no merits

. - //(s.K;AGARWAL)

with nc crder as to costse.
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